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(Start Ra) Bahaiar): A ’stotomw*
Siting the jnfonmttion required is 
5d4 on the table. [See Appendix 
VU, annexure No. 24.1

Service Rales on Railways

MM. Out Haifc* Chan** Mathw: 
Will the Minister of Bail w»7» be
pleased to state:

(a) how many different sets of 
rules In respect of service conditions 
are obtaining on the Railways, and

(b) what attempt ha* been made 
to simplify them?

n »  Serutr -Mtaislw o f SiJInvp 
(Sluri 8. V. Bamaswamy): (a) Broad­
ly, the different sets of rules in res­
pect of service conditions are:—

(i) Ex-Company Railway
(11) Ex-States
(in) Indian Government Railways

(b) The ex-Company Railway staff 
and the ex-States Railway staff were 
given an option, to come over to the 
Indian Government Railway rules, 
so as to reduce the diversity Simpli­
fication of rules has been deterred for 
the Enquiry Commissions report

Willingdon and Safdarjang Hospitals
. . . .  f  Shri Subodh Haasda:

\  Shri S C. 8amanta:
Will the Minister of Health be 

pleased to atate:
(a) whether it is a fact that Gov­

ernment propose to revise the outlay 
provided in the Second Five Year 
Plan for the Willingdon and Safdar­
jang Hospitals in consultation with 
the Planning Commission;

(b) if ao, the reasons therefor; and
(C) how much of the total estimate 

fcaa been spent up-tUl now?

fftp mflntfftg «f Stealth (8hrf Kar- 
<?) V* ITPPOHl it 

under consideration at present

(b) Does not aria*.
(c) Approval hat been Recorded to 

construction works estimated to co§. 
Rs. 69,10,995 (Rs 99,09,188 for Safdar­
jang Hospital and R». 19,01,900 for 
Willingdon Hospital).

Bailway Passenger Fare*
3450 Shri Jadhav: Will the Minis* 

ter of Railways be pleased to lay a 
statement on the Table showing the 
bases of passenger fares of the Local 
Trains running at various places from
1948 to 1958?

The Deputy Minister of Railway* 
(Shri S V Bamaswamy): A state­
ment showing the bases of passenger 
tares over the Indian Railways fran 
1st January, 1948 to 30th September* 
1958, is laid on the Table [See Ap­
pendix VII, annexure No 25 ]

Presumably by the expression 
“Local Trains” in the question is 
tneant the passenger trains running 
over short lengths There is no diff­
erence between the bases of passen­
ger fares applicable to such "Local 
Trains” and other passenger trains, 
but the distinction between the fares 
lor “Ordinary” or “Passenger Trains*' 
On the one hand and Mail or Express 
Trains on the other, where different 
tares are charged, has been indicated 
in the statement

From 1st October, 1958, the bases 
of fares are not notified but only the 
calculated fares for different distances.

Pattuufcandi-Dhaxamaaagar
Line

MSL Shrl Dasaraths Deb: Will the 
Minister at Railways be pleasdtf to
state:

(a) when the survey of Pathar- 
kandi-Dharamanagar Rail line would 
be made; and

(b) when th* final report of the 
Railway Board is likely to be receiv­
ed by Government?

Minister <rf R *ttm  
(Shri S. T . Ruuswaaty): («)
Arrangements are being to styKt 
the survey as early as possible.




